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MR. DEPUTY-SPEAKER: Next
question—Question No. 693. Along
with that we will take up Question No.
706 also as they are identical.

Reduction in Production of Wagons

in Railway Workshops
+

*693. SHRI INDRAJIT GUPTA.:

SHRI M. KALYANA
SUNDARAM:
Will the Minister of RAILWAYS be
pleased to state:
(a) whether Government have re-

duced the production of wagons in
Railway Workshops;

(b) ‘whether Government have
inereased the orders for wagons with
the private wagon builders;

{c) it so, the reasons therefor and
the names of private wagon builders
with whom orders have been increas-
ed; and

(d) what is the capacity of theee
private wagon buildersy
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THE MINISTER OF RAILWAYS
(SHRI L. N. MISHRA): (a) to (d).
A statement is laid on the Table of
the Sabha.

Statement
(a) No, Sir.

(b) to (d). There has been no
increase in the overall orders placed
on private wagon builders during
1973-74 as compared to previous
years. However, m view of their
better performance leading to less
outstandings, the following five pri-
vate wagon builders have received
increased orders:—

1. M/s. Texmaco.

2 M/s. Cimmco.

3. M/s. Braithwaite

4, M/s Modern Industries.
5. M/s. Jessop & Co.

The capacity of
builderg is as under:

these wagon

(Figures in terms of 4-wheelers)

Licenced Installed
capacity  capacity

M's. Texmaco 3600 3600
M's. Cammco 2000 2000
M/s. Braithwaite 3000 3000
M/s. Modern Ind. . 2000 2000
M/s, Jessop & Co. 3279 3279

Agreement in regard to Formula for
Wagon Prices
*706. SHRI P. M. MEHTA:
SHRI TARUN GOGOI:

Will the Minister of RAILWAYS
be pleased to state:

(a) whether any agreement has
been reached in regard to the formuls
for wagon prices;
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MR. DEPUTY-SPEAKER: The
point is, if I allow a question on a
particular project, then I will Dbe
opening the door for gquestiong in re-
gard to all the projects in India. There
will be no end to it.

SHRI SAMAR GUHA: I would like
to know, whether it is in the know-
ledge of the Government that a spe-
cial plan to produce power from city
waste and garbage was purchased
from Skoda & Company by West
Bengal Government before the War.
This has not been made use of. If it
is not within the knowledge of the
Government, will they enquire into
the matter and see that this {s utilis~
ed for making power from city waste
and garbage of Calcutta?

SHRI K. C. PANT: I shall have to
enquire into it.

DR. MAHIPATRAY MEHTA: In
the context of shortage of power, may
1 know whether it is a fact that many
State Governments placed orders for
power generation equipments with
BHEL Hardwar, but they are still ly-
ing with the manufacturers as they
have not been lifted. It so, may I
know what action is being taken to
see that this machinery ig lifted and
utilized for power generation to re-
lieve the shortage of power?

MR. DEPUTY-SPEAKER: That is
a separate question.

DR, MAHIPATRAY MEHTA: 1If
the machinery is lifted, more power
can be generated. N

MR. DEPUTY-SPEAKER: Regard-
ing the lifting of machinery you have
to ask a separate question.

PROF. MADHU DANDAVATE:
May 1 know whether it is true that

kerossse shortage and the power
crisis, scientisty have now come out
with techniques to exploit sun light

CHAITRA 26, 1396 (SAKA)
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and, if so, whether this solar energy
will be used to energise solar water
heaters, solar dryers for agricultural
produce, solar stills and also for do-
mestic lighting?

MR. DEPUTY-SPEAKER: It is a
suggestion for action.

PROF. MADHU DANDAVATE:
Will they take solar energy as an
alternative source of energy?

SHR] K. C. PANT: There is &
Power Group which is going into the
question of non-traditional sources of
energy. Solar energy being one of
them, this subject is certainly under
study in India. A small beginning
was made years ago. But, then, in-
terest flagged. Now we are trying to
revive it.

SHRI R. S. PANDEY: It has been
suggested on the floor of the House
many a time that the crisis can be
overcome by having pit-head power
generating plants, especially in areas
like Madhya Pradesh  which have
abundant supply of coal.

MR. DEPUTY-SPEAKER: It is
mentioned in the statement. It is a
suggestion for action. .

SHRI NAWAL KISHORE SINHA:
May I know whether the recommenda-
tion of the Energy Commission
appointed in 19685, with which
foreign experts were associated, is
being kept in view, particularly in
the case of setting up power stations
in areas where the actual supply hss
to be made so that there would not
be long transmission lines?

MR. DEPUTY-SPEAKER: In the
statement the Minister has rentioned
that he will do it.

SHRI K. C. PANT: Inreply to
a supplementary I have already
stated that in the matter of location
of thermal units both these factars,
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namely, the proximity io the coal-
besring area and the distance to fhe
consuming céntre have to be kept in
view,

Demand for Increase in Price of crude
oll by Burmah Shell and Caltex
+

*680, SHRI V. MAYAVAN:

SHRI DEVINDER SINGH
GARCHA:

Will the Minister of PETROLEUM
AND';e CHEMICALS be pleased to
state;

(a) whether Government fears a
further increase in the prices of the
crude as a result of revision of the
participation fagreement hetween
Western oil companies and ‘he Gult
Countries;

(b) whether in the wake of this
agreement the Burmah Shell ang the
Caltex companies have demanded a
raise in the oil prices with retrospec-
tive effect; and

(c) if so, the reaction of Govern-
ment to their demand?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI D. K.
BOROOAH): (a) to (c). The revi-
sion of the Participation Agreement is
still under negotiation between Wes-
tern Oil Companies and some of the
Gult Countries. Any final agreement
that may be reached in this regard is
expected to be made applicable re-
trospectively from lst January, 1974.
The precise impact of the final agree-
ment on the per barrel cost to the oil
companies will become known only
when the agreement has been finalis-
ed. However, Burmah Shell and Ceal-
tex have intimated increase in thelr
prices provisionally in anticipation of
the revision of this Agrcement.
Fxon have glso asked for bprice in-
creages on thiz basis, but only with
effect from 1st March, 1974 Thix mat-
ter ig.presently under the exemination
of the Government.

, APRIL 16, 1974
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SHRI V, MAYAVAN: lé? I know

Shell and the Caltex have intimated
increase in their prices provisionally
in anticipation of the revision of the
Participation Agreement. Did the Gov-
ernment persuade these two Compa-
nies not to raise the prices unless and
unti] the negotiations between the
Western Oi] Companies and some of
the Gluf countries are finalised?

SHRI D. K. BOROOAH: I would
like to know the exact positiun about
the Participation Agreement between
the oil companies and the oil produc-
ing countries..,,

SHRI V. MAYAVAN: Wha: is the
reaction of the Government?

SHRI D. K. BOROOAH: Wc are
asking them to reconsider it.

SHRI V. MAYAVAN: Whether these
two Companies will be taken over by
the Government of India as .n the
case of Esso Company.

MR DEPUTYY-SPEAKER: That
is a separate question. I think, a po-
licy statement was made and it came
out in the papers.

SHRI D. K. BOROOAH: The Gov-
ernment will take over these Compa-
nies as early asg possible,
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SHRI D, K. BOROOAH: The il
producing countries are selling oil
on the basis of theiy formula acespt-
ed by them en l1st January, 1074 and
they haye incressed whst ds kaown
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as the posted price to around 11.57
dollars. Out of that, the price that
we have to pay is 93 per cent of it.
‘That ig the price they have fixed to far
as the sale by the national companies
is concerned.

So far as the Oil Companies are
concerned, they still continue to stick
to the Agreement which they have
arrived at between them and the oil
companies. That i= why the cil com-
panies are in a position to charge a
lower price than the national com-
panies.

SHRI INDRAJIT GUPTA: It 1 un-
derstand the Minister aright, he said
that the Burmah Shell and Caltex
have already asked the Government
for an ncrease in prices in anticipa-
tion of an increase which may be
sanctioned by the Agreement beti-
ween the Gulf countries and the Oil
Companies. .50, T would like to know
from him, firstly, what is the extent
of the rise in price per barrel that
the Burmah Shell and Caltex have
asked for in anticipation and, second-
ly, why it is that in his original reply
to Mr. Mayavsn’s Question. he did
not mention the fact which he said
later in reply to his supplementary
that the Government have askei trese
Companies to recognise their demand.
I would like to know specifically.
when the Government have known
them not to ask for anticipatory
rise in price but to wait, whether the
reaction of the Companies has been
available or what they have sald to
the Government about it. T have
never heard of an anticipatory rige
in price. They are not prepared to
wait even.

SHRI D. K, BOROOAH: I have al-
ready saig that it is under considera-
tion. We are unwilling to pay. We
baye told them that we are not to
pay. They have proposed it. We
have not accepted it.

SHRT INDRAJIT GUPTA: What is
the exteat # rive in price per barrel
that they have askad 6%

CHAITRA 26, 1808 (BAKA)
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SHRI D. K. BOROOAH: From lst
January, 1974, they have intimated
the revised price. The Caltex Lave
asked for 8.97 dollars per barrel and

the Burmah Shell have asked for 9.12
dollars per barrel.

SHRI INDRAJIT GUPTA: What is
the extent of rise in this?

SHRI D. K. BOROOAH: It is the
price that they have asked for.

MR. DEPUTY-SPEAKER: “You
are given the absolute figure, He
wants to know what is the extent of
rise from the old price,

SHRI D. K. BOROOAH: 1 cannot
give in terms of percentage. I can
give the exact figures.

MR. DEPUTY-SPEAKER: Let him
work it out,

SHRI D. K. BOROOAH: So far as
Exon is concerned, we have been
paying 8.29 dollars per barrel; they
have now asked for 9.27 dollars per
barrel. Caltex has aske@ for 397 dol-
lars and Burmah-Shell has asked for
9.12 dollars. The price that we have
been paying them should be of the
same order—829 or 830 dollars.
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI): (a) No,
Sir,

(b) Does not arise.
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MR. DEPUTY-SPEAKER: That is
a different question. Thel mamn ques-
tion s about an additional Fast Train
Now you are asking about the num-
ber of trains running between Luck-
now and Delhi.
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MR. DEPUTY-SPEAKFR: You
asked about pick-pockets. How can
the Minister give a reply about it?
He is not in charge of pick-pockets.
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SHRI MOHD. SHAFI QURESHI: 1
have already stated that in these two
trains, viz., 20-30 Lucknow Mail, 88-
84 Lucknow Express, the capacity uti-
lisation is: 109-110 per cent in Third
Class, 93 per comt in AC snd 88
cent in the First Class. Thara s
litle over-crowding. ,
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SHRI D. D. DESAI: Sir, the hon.
Minister has mentioned low rates of
hydel power and the present question
also refers to cheap power. He also
referred to cost impact of transmis-
sion and distribution lnes. In these
respects, Narmada hydel project with
1.5 million KW capacity would be
the cheapest. Submergence in every
hydel project is there, and is unavoid-
able. Therefore, will the Minister
take up the work of Narmada hydel
project at the earliest date so that
the whole ready market of Western
India, with 1.5 milion KW of power
from Narmada...

MR. DEPUTY-SPEAKER: This is
a specific case.

SHRI D. D. DESAI: We are talking
about cheap hydel power.

‘ n.m'rrspmgm 'I'hhlu
& geeoral Question. ou are going
w&m«.mﬂlﬂ
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SHRI D. D, DESAL: lLet me put a
general question, Will the hydel
power projects be completed, wher-
ever it ig possible, including Narmada
or not?

MR. DEPUTY-SPEAKER: wilt
you emphasise on hydel power genera-
tion including a particular project?

SHRI K. C. PANT: 1 do not think
he is interested in a general answer,
So far as the particular question is
concerned, it is a subject of inter-
State dispute, as my friend knows.

SHRI J. MATHA GOWDER: May
I know from the hon. Minislter, how
many generating projects are under
consideration and which are the
States?

SHRI K. C. PANT: The question
is, how many projects are under con-
sideration. The number is not given.
But, the general picture 1s given {n
the statement there.

MR. DEPUTY-SPEAKER: 1 think
you require notice for this,

SHR1 K. C. PANT: I require no-
tice in regard to the names of the
States. Part of the information is
given.

MR. DEPUTY-SPEAKER: He has
given the volume of generation.

SHRI VAYALAR RAVI: May 1
know from the hon. Minister, as
Kerala is one of the cheapest electri-
cily producing States, whether it is
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(b) if so, the gsalient features
thereof; and

(¢) when it is likely te be intro-
aucea?

THE MINISTER OF RAILWAYS
(SHRI L. N. MiSRA): (a) to (¢). In
consultation with the Mimistry of
Heavy Industry, an agreement has
been reached in regard Lo the prices
for wagons. Some of the important
factors which are borme in mind
while computing these prices are as
follows:—

(i) cost of steel.

(ii) cost of bought out compo-
nents.

(iii) conversion cost,

(iv) profit at 15 per cent of con-
version cost.

Orders for wagons against 1973-74
Rolling Stock Preogramme have  al-
ready been placed on the basis of the
above agreement,

SHRI INDRAJIT GUPTA: Accord-
ing to the stateruent, there are five
private wagon builders who received
increased orders during 1973-74. I
would like to krnow from the hon.
Minister as to what is the extent of
these increased orders placeq on these
five firms during 1973-74 and how
many extra wagons they were asked
to supply.

SHRI L. N MISHRA: In 1972-%73,
M/s. Texmaco supplied 3280 wagons
and this year orders for 5655 wagons
were placed on them. M/s Cimmco
supplied 1770.5 wagons in 1872-73 and
this year the order is for 3817
wagons. In th casé of M/s. Braith-
waite. it was 1950.5 and this year it is
3478.5 and then Modern Industries...
I have got a long list—supplied 395
and orders placed this year are for
850,3. Jessops it was 18.05 and now
it is 900.

8HRI INDRAJIT GUPTA: Although
I just would like to point out that

APRIL 18, 1974
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it is not strictly correct for him to
call Braithwaite and Jessops as pri-
vate wagon builders....

SHRI L. N. MISHRA:
not.

They are

SHRI INDRAJIT GUPTA: But you
have put them in your answer as pri-
vate wagon-builders. I find from this
list that two major wagon builders,
namely, Burn and Company and Indian
Standard Wagon Company have been
excluded. I would like to know whe-
ther it is a fact that the prices of
wagons which were fixed with these
two companies in the previous year,
that is, 1972-73 according to them
were too low to make up the back-
log or the outstanding and they ask-
ed for higher prices. If so, may I
know whether the refusal to agree
{o the mgher prices is the reason why
these two companies have nol been
given any increased orders?

SHHI L. N. MISHRA: Shri Indra-
7t Gupta knows in the first place that
wagon building, manufacture and pro-
duction of wagons come under the
purview of the Ministiy of Henvy In-
dustries Previously it was with us
but after the Heavy Industry Ministry
was crcated it was transferred to
them. Therefore the direct respin-
sibility is that of the Heavy Industry
Minsstry. And, at the moment I have
no information, but I may say that
they got bigger orders mainly beca-
use of thelr performance. That was
due to better nerformance and gaulity

also. That is the main reason for
this thing and there was no other
consideration.

Were

SHRI INDRAJIT GUPTA:
orders not placed by the Rallways
but by the Heavy Industry Ministry?

SHRI L. N. MISHRA: We indent;
we give out our demands and they
on our behalf place the grder on both
private and public sector units.

SHRI P. N. MEWTA: T would like
to know whether ‘Thetd’ was vy dif-
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terence of opinion regarding the for-
mula for wagon price between the
Heavy Industry Ministry and Railway
Ministry? Who had demanded more
price for wagons and when? When
was this agreement reached between
Heavy Industry and Railways? What
is the shortfall of the wagon produc-
tion during the year 1971-727

SHRI L. N. MISHRA: Sir, so far
as the first question is  concerned,
namely, demanding higher prices, I
would say that almost all the private
units as well as public sector units
demanded higher price because of
the rise in the cost of steel and also
other components and labour costs
ete. This demand for increase in
price therefore came from both the
sectors, private as well as public sec-
tors. We have given them quite a
big rise in the price of wagons. About
the production figure of 1971-72, I
would require notice. The other ques-
tion he asked was whether there was
any difference There is no difference
at all, we work unitedly. We have
had discussions 1 myself had three
meetings with Mr. Pai, So there is
no difference between us.

SHRI P. M. MEHTA, When the
proposal was mooted? When did they
arrive at the agreement”? Thut is the
major pomnt.

SHRI L. N. MISHRA:
August or September.

Sometime in

SHRI DINESH CHANDRA GO-
SWAMI: What is the normal cost of
production of wagon in the rallway
workshop and also in private wagon
company? If there is difference what
is the extent of the difference?

SHRI L. N. MISHRA Shri Goswami
is a clever man....

MR. DEPUTY SPEAKER: You
;;shou'!d have a cléver man in your
)

SHRI 1. N. MISHRA: It is not ad-
visable for any manufacture to give
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out the cost of producton. Ang so far
as the Raflway units are cancerned, it
will not be in the public interest to
give out our cost of production.

SHRI S. M. BANERJEE: Sir, ac-
cording to the figures supplied by the
hon. Minster, 1t seems that produc-
tion has gone up. I would lke to
know from him whether it is a fact
that we were exporting wagons to
various socialist countries. If so,
what has happened to that” It so, 1
would Iike to know the figureg of ex~
poris 1n 1971-72.

MR DEPUTY-SPEAKER: How do
the exports come in? The question
here is about the cost of manufacture.
Export is a different question. Please
do not bring in the exports here. You
put that question to the Minmster of

Commerce. Yoy may put some other
question Shri Bhatia.

SHRI RAGHUNANDAN LAI BHA-
TIA. Amritsar Rajlway Workshop
was producing 3,000 to 3,500 wagons a
vear Now, they are producing only
1500 wagons or so. May I know from
the Mimster why the Amritsar Work-
shop 1s not bemng utihsed to its full
capacity? Why was the order placed
with a privaie company?

SHR] L. N. MISHRA: It is not a
question of placing order with the pri-
vate sector or public sector, We have
got  inree umts at present. In the
Fiith Five Year Plan,  our programme
1s 1or doubling the capacity of these
ralway units in Amritsar, Samastipur
and Golden Rock Workshops. We
have got the capacity in the plants to
douhle the wagon manufacture,

SHRI DINEN BHATTACHARYYA:
I hive seen the statement given by the
Mimster. May I know, at the present
moment, what 18 the actusl require-
ments of railway wagansg and whether
there is any gap between the supply
and the demand position in the Reil-
ways?

SHRI L. N. MISHRA: In the Fifth
Five Year Plan period there can be a
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gap. At present we are not in diffi-
culty so far as wagons are concerned.
Of course there is no physical problem
at all as far as manufacture of wagons
ig concerned. Our problem is with re
garq to movement of wagons. So far
as number of wagons to be manufac-
tured is concerned, we have no prob-
lem at all.

SHRI DINEN BHATTACHARYYA:
Sir, we have got our experience.
‘That is why I want to know what is
the actual requirement of wagons in
the Railways.

SHRI SAMAR GUHA: May I
know from the hon. Minister that be-
fore placing an increased order with
the private sector company like Jes-
sops Company, whether the Gov-
ernment has made an enquiry to find
out whether the Government factories
are utilising their installed capacity
in the matter of production of wagons
or not. Also have they gone into the
costing?

SHRI L. N. MISHRA: We have
gone into the question of rising prices.
Costing question was gone into before
placing an order with the private
company. So far as the capacity of
the plants is concerned in the matter
of wagon manufacture, we are trying
to utilise them to their full capacity.

SHRI BAMAR GUHA: My questiop
has not been answered. Before plac-
ing an order with the private company,
whether any examination has been
made to find out that the full utilisa-
tion of the installeq capacity of the

-Government companies has been made

use of.
MR. DEPUTY-SPEAKER: He said
‘Yes'.
sit gon WA wewT® . IITAEH
aew, wN NXF AW qAeRT ¥
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MR. DEPUTY-SPEAKER: I think

he will require notice for all the de-
tails.

ot geR W v - qN AR
mm word & ¥fwa @ emar A
qEY |
MR. DEPUTY-SPEAKER: He has
not got the figures ready with him.
He has to get them. Figureg are made
in the Rail Bhawan and he has not got
them.

st g W weEm AT T
HT & 9 HF THT FT AAET
wfwa o wwaw v oF@En A
EH | W T K UM T ARG A(A-
ol Ay & A ag ug A W fe
HAR gfaT FTAF AT KL IT |
co.(wwem) . B @Y
qgAr F LT & wcEEl ®
SqIET AT w9 §, GTENE WM
arar § ... . (SuEaw)

MR. DEPUTY-SPEAKER: If you
go on like this I shall be very shy of
asking you from now. You put a
separate question and the Minister
will give the reply. Kindly sit down.

(Interruptions) ... .

Please, sit down. Order. please,
Order, please. I am hearing anything
except Mr. Sathe and the Minister.

SHRT VASANT SATHE: In view
of the Minister's reply that there is
no ghortage of wagons but actusl dif8-
culty is created on account of move-
ment, what steps are being taken to
sep that the wagons are not detsined
at a particular station for a longer
time and they are kept rolling?
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SHRI L. N. MISHRA: We have a
programme to keep the wagons always.
moving but there has been a shortfall
in movement of wagons mainly on ac-
count of the fact that large number
of wagons have been declareg sick and
because of pilferage going on, wagons
have broken and that percentage has
gone up. We are short of wagong in
that sense. But we are making a spe-
cial effort to see that the sick wagons
also come and as Mr. Sathe is aware
last year the demurrage charges had
beén doubled so that wagong are not
kept waiting by the private people.
ot TR el : FraE T
fe 7 fesal & Sarer ¥ 3fg w3
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Per Capita Diesel Engines cost pro-
duced in Deisel Locomotive Works,
Varanasi

+g94. SHRI SAKTI KUMAR SAR-
KAR: Wil the Mimster of RAIL-
WAYS be pleased to state:

(a) the number of diesel engines
produced in the Diesel Locomotive
Works, Varanasi during the last three
years; and

(b) per capita engine cost in thus
unit and its comparison with the pro-
duction cost of other units and im-
ported diesel engines?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI): (a) and
(b). A statement is laid on the Table
of the Lok Sabha. '

Statement

(a) The total number of diesel-elec-
tric locomotives produced in the Die-
sel Locomotive Works, Varanasi dur-
ing the last three yearg is as under-—

Years BG. MG. Toul
WM . o . o
e . 60 35 95
o - 33 37
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(b)) () The average cost of main Varanasi during 1970-71 to 1972-73 18
line diessl-tlectric lobometives produ- as under:— ° !
oed at the Diesel Locomotive Works, ’

Coit per diestl-alectric locoimotives.

(Figures in lakhs of Rupees)

——— -
—— - —

Total

Years Bﬁum-{om“lmhﬂg Proforms

B.G. MG. B.G. M.G.

1970-71 . . . . . . . 2344 18-12 26-86 21°24
1971-72 R . . . . . . 2259 17-90 25-08 20-01
1972~73 . . . . . . . 27°13 17 93 30°46 20°12

——

(ii) The type of diesel-electric loco- SHRI SAKT! KUMAR SARKAR:
motives produced by the Diese! Loco- Whether it is a fact that the Auditor
motive Works, Varanasi is not being and Comptroller General severely cri-
produceq elsewhere in the Railway ticised about the functioning of the
Production Units, or in the Public/ Diesel Locomotive Works. How did
Private Sector Pz_‘oduchon Units, and the question aiise? I it becauge of
hence' no comparison ©f produchion the fact that the cost had not been
cost ig possible. calculated properly?

(iiiy Main ime Diesel-electric loco- SHRI MOHD. SHAPI QURESHI: I
motives of the type manufactured at do not have any information with re-
Varanasi have not been imported dur- gard to the crtiasm madz by the
ing the last three years and as such Auditor and Comptuoller General, .1
the comparative cost of similar impor- will look into it and give the informa-
ted locomotive is not available, tion lo the hon. Member.

SHRI SAKTI KUMAR SARKAR: SHRI KRISHNA CHANDRA HAL-
The Minister has scrupulously avoided DER: From the anawer given it ap-
the answer. If is a vital question of pears that the total production of die-
a vital industry in Indfa. I would like sel engines in Varanasi Workshop in
to know whether he is importing any the year 1971-72 was 105; 1972-73 1
diesel engines or imporicd any diesel was 985 and in the year 1973-74 it came
engines within ine lost three years. down to 87 I want to know from
Then you can easily give the compari- the Minister the reasons for thig gra-

son for the cost. dual fall in production. Also, why the
cost of production of the engine gone
up?

SHRI MOHD. SHAFI QUR%I:}KI:
Import of diesel locomotives of e .
type manufactured by diesel work- SHRI MOHD. SHAFI “!:;6
shops has not been resorted to for the The installed capacity of pLW isﬁ o
last three years. Therefore, as I have locomotives per year. But a8 the wozld
already saidl no comparison of produc-  res read out by the hon. Mb:tduc \n
tion coss is possible, show, we have been able to produce
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1971-72, 105 locomotives and in 1973-74
the production has come down to 87;
possibly it may go up te 100, because
the figures are not up-to-date.... the
main reasons are labour indiscipline..

SHRI KRISHNA CHANDRA HAL-
DER: Question.
SHRI MOHD. SHAFI QURESHI:

The main reasons are labour indiscip-
line, power cut and the non-availabi-
lity of some spares and components
which we have had to import from
cutside.

SHRI JYOTIRMOY BOSU: And ter-
rific corruption.

st Agwwe iR H SreAr
Jrgar §ﬁF o U0 Foqo FTU-
ol FY T g F At FrwEr
g MR fegar A 3@ A oAl #
queTs g ! ag @aw & 3w fag
el § frama o= ST §

FAT A QY ¥ 1 T OAE A AG
g f& 1972-73 ¥ agr 47 7 WX

%0 a9 AR faw £ 397 7 qI=-
FAT  EEAX AT AT FET FCT 4G
fiF T A HiHAA F A A A FHAT G
ST F A w1 ¥ a3 i |
qfer & 7w ag § W Jredww fro

&7

st wgFwRE AW FA: H ST T o
fir grzree HE 150 97 99 Fr
T HIT ST AIEEAAA 2 TE HiZT A W
AT AT AT 1971-72 F 105
AT a9, 1972—73 & 95 II9 a4
T 1973~ 4 T 100 IWT T&%
TreFwT 937 T | sEEwadr g fE
JAT HAVEZ T TAE § T SHGF TX HHI
Wq’ﬁ* \ ST & AT TET AT FZAT
gE WG AT AT A AET &
FT ¥ ag qFF 9% T A 77 A9E F TG
FHY Far g8
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Non-Payment en eme day’s pay te
Empioyees of Cochin Refinery

i
*695. SHRI VAYALAR RAVI:

SHRI RAMACHANDRAN
KADANNAPPALLLI.

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to
state:

(a) whether the pay of the Emp-
loyees of the Cochin Refinery was de-
ducted for one day for their partici-
pation in the Kerala Bandh;

(b) whether the Cochin Refineries
Employees’ Union expressed its willing-
ness to work and asked for adequate
production and transport facilities from
the management; and

(c) if so, what are the reasons for
deducting their wages for one day?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI D. K.
BOROOAH): (a) to (c). During the
Kerala Bandh on 21st December 1973,
out of 339 workmen in .the Cochin
Refinery, 69 were absent from duty
without leave. Subsequent to the
Bandh, the managemery of the Refi-
nery permitted those employees who
were absent on the day to adjust the
absence against their casual leave. Out
of the 69 absentees, 26 adjusted leave
and did not suffer a wage cut. The re-
maing 43 employees did not wish to
avail of leave adjustment and, there-
fore suffered a wage cut for the day.

For fear of untoward incidents,
Company’s transport was not operated
on the day of the Bandh. The Em-
ployees’ Union was advised of this
prior to the Bandh, The Union had
not insisted on provision of transport
facilities by the management as pre-
condition for attending to work. In
spite of the Company’s transport not
being made available, majority of the
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workers attended to their work and
those who did not attend were given
the facility. of adjustment. of leave.

SHRI VAYALAR RAVI: It is
“usual for us to hear evasive answers
from the Ministry of Petroleum and
Chemicals. The only difference now
is that it has shifted from Shfi Shah-
nawaz Khan to Shri D. K. Borooah.

MR. DEPUTY-SPEAKER: His ques-
tion has been upgraded.

SHRI VAYALAR RAVI: My ques-
tion was very specific. The union had
requested the management in writing.
1 want to know whether it is a fact
or not, that the union had told the
management in writing that they were
prepared to work and they would
come and the management should run
the buses. The hon. Minister has said
that the management had advised the
workers. I would like to know whe-
ther the management had informed
workers in writing that it was not
possible to run the buses. When the
workers were willing to work, what
was the justification for the pay cut?

SHRI D. K. BOROOAH: The hon.
Members knows about the conditions
in Kerala better than I do. But cer-
tainly on the eve of the bandh they
thought pethaps that it would be un-
safe to allow the buses to operate on
the street, because any untoward inci:
dent during the bandh might result in
loss of property.

SHRI VAYALAR RAVI: Why did
they not inform the union in writing
that they were not able to run the
buses? When the union had taken the
stand that the workers were willing
to come and work if the buses were
run, how was this pay cut imposed?
It was not the mistake of the union.

SHRI D. K. BOROOAH: I have
just now replied that for fear of un-
toward incidents, the company’s {rans-
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port was not operated en the day of
the bandh and the employees’ wvnion
was advised of this prior to the bandh.
‘Advised’ means informed. ’

SHR] VAYALAR RAVI: Advice
can be interpreted in many ways. Did
you give it in writing?

SHRI D. K. BOROOAH: ‘Advised’
means informed.
SHRI VAYALAR RAVI: No. Did

you put it on the Notice Board? That
is the way of doing it.
SHRI D. K. BOROOAH: 1 have no

real acquaintance with the procedure
by which the Labour Union is inform-
ed by the management. Ceitainly
they must have followed the wusual
procedure. I will find out and let the
hon. Member know.

SHRI VAYALAR RAVI: On the
basis will the hon. Minister ask the
management or the Ministry to re-
consider the whole matter?

MR. DEPUTY-SPEAKER: It is a
suggestion for action.
SHRT VAYALAR RAVI: H is a

specific question; will be ask the
management to reopen the whole
issue?

SHRI D. K. BOROOAH: 1 think it
is a good suggestion. Labour prob-
lems shoulgd be sorted out by discus-
sions between labour and manage-
ment.

SHRI RAMACHANDRAN KADAN-
NAPPALLI: Will Government restore
the pay cut considering the fact that
the employees are not at fault?

SHRI D. K. BOROOAH: As I said,
certainly the suggestion made by Shri
Ravi is a good suggestion. This should
be negotiated between the Union and
the management.
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THE DEPUTY MINISTER IN.THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI): (a) to
(c), A statement is laid on the Table
-of the Sabha.

Statement

(a) No. However, cases of ticketless
travelling in that section have been
reported but they have np relevance
to late running of trains.

{b) No such incident has come to
notice.

(¢) (i) Measures taken to ensure
punctuality of trains.—All cases of
avoidable detentions, where the Rail-
way staff is at fault, are taken up
with the staff concerned and necessary
punitive action is taken to improve
the running of trains.

(ii) Measures taken o prevent
Ticketless Travel—Apart from effec-
tive propaganda against such social
«vils, the following sieps are taken to
«oliminate ticketless travel:—

(1) Penalties for ticketless travel
were énhanced with affect
‘from 30th June, 1989. The
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minimum penalty for travell-
ing without titet Wiy Fatsed
£rom- 050 Dilse to Re. 104

(9 In adgition to regular and
surprise checks, massive
checks by mobilising a large
force of ticket checking staff,
Railway Protection Foree and
Government Railway Police
‘Magistrates are conducted on
vulnerable gections.

(3) Joint drives with the co-
operation of State Govern~
ments are carried out; and

(4) A system of punishment for
erring emplayees and rewards
for those rendering exemplary
service is followed to ensure
effective staff participation.

(iil) Measures taken fo prevent crime
ageinst person and property of
Dpassengers.

(1) Important mnight passenger
trains are being egcorted by
armed police.

(2) Regular beat dutles: by Gov-
ernment Police Staff are ar-
ranged to keep surveillance
over criminalg and known bad
characters.

(3) Plain clothed Policemen ave
deployed to collect informae
tion and to watch fhe gctivi-
ties of ¢riminald, Y

(4) A working group consisting of
senior officers 'of State/Cen-
'tral Governmemt (including
Railways) hag been formegd to
thoroughly examine the posi-
tion and fo suggest measures
for effectively tackling the
problem of crimes on Rail-
ways.

Striet instructions have been
{ssued to RPF staff on duty
in Yards and Station Plat-
forms for guarding railway
property, to rush to the sczne
of surh crimes when sum-
moned and rendexr all possible
help to victims.

.

G

~
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SHRI SAMAR GUHA: He says
that the question he put has been
changed. How could it be changed
without informing him?

MR. DEPUTY-SPEAKER: I am not
aware how it is changed. I will look
fnto that

o e Wt gl ¢ N A
QT AT QT IH B [ I ww faw
) o7 wzael w1 fos wC @
& ow aw a8 wvasd a7 g w2 g
are farerot 7 Y A I gRR IR w6z
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 fewrer & f¥ quoqu W™
et wrar &

MR, DEPUTY-SPEAKER: The
question hour is over. Short Notice
Question.
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MR. DEPUTY-SPEAKER: You.
please write to the Minister about this
particular matter and the Minister
will look into it. You bave said it
on the floor of the House ang the-
Minister will examine it and see what
he can do in the matter. Why cannot
members understand certain things?
A}l these things are said on the floor
of the House. They have a weight
and value of their own. But you
cannot add to it or force your view
by using your lung power,

SHORT NOTICE QUESTION

Text of the Lefter Writien by the

Minister to motion pictures asancis-

tions for showing longer version of
decumentary film om Nelaji

8. N. Q. 8. SHRI SAMAR GUHA:
Will the Minister of INFORMATION.
AND BROADCASTING be pleased to
state:

(a) whether he has written to dif-
terent Motion Pictures Associations for
showing the longer version of the do-
cumentary film on Netaji Subhash.
Chandra Bose produred by Ashish
Mukerjee;

(b) if s0, the text of the letter; and
(c) the response received so far?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA: (a) and (b). Yes, Sir.
A copy of the letter is laid on the
Table of the House,

(¢) The South Indian Film Chamber
of Commerce, Madras, have stated
that they bave requested theis consti-
tuents to screen the four-veeler film
on Netaji. Other responssg are await-
ed.





